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commissioning of additional power gene-
rating capacity of 3482 MW. Some of the
projects out of these are on a tight com-
missioning schedule. However, all efforts
~are being made to try and see that the
target is achieved.

Hike in Power Tariff in Bihar

3427. SHRI TARIQ ANWAR: Will
the Minister of ENERGY be pleased to
state:

(a) whether there is a proposal in the
" Bihar State Electricity Board for revision
of power tarff upward in view of the
anticipated hike in rates by Damodar Val-
ley Corporation;

(b) whether Government are aware
that Bihar Chamber of Commerce and
Bihar Industries Association are very agi-
tated and have lodged a strong protest;

(¢) whether Government are aware that
any further revision in Bihar S:ate Electri-
city Board’s tariff would ruin the existing
industries and give a big setback to the
State Government’s efforts to step up in-
dustrial development in the State; and

(d) action takem/proposed by the Cen-
tral Government to ease out this problem?

THE MINISTER OF STATE IN THE
MINISTRY OF ENERGY (SHRI VIK-
RAM MAHAJAN): (a) Bihar State Elec-
tricity Board has not so far formulated
proposals for tariff revision, consequent
on increase in power tariff decided by
Damodar Valley Corporation.

(b) Reports have appeared in the
newspapers of opposition to tariff increase
by the Bihar Chamber of Commerce and
Bihar Imdustries Association.

(¢) and (d). Adjustment of electricity
tariff to keep pace with increase in costs
is unavoidable. Electricity is only one
of the inputs to an industry and the level
of performance of existing industries and
the rate of industrial development would
depend on a variety of other factors.
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Eastern Electric Power Corporation

3428. SHRI KRISHNA CHANDRA
HALDER: Will the Minister of ENERGY
be pleased to state:

(a) whether the attention of Govern-
ment has been drawn towards the corrup-
tion and malpractices in the North Eastern
Electric Power Corporation, Shillong; and

(b) if so, the details and the steps taken
in this regard? 3

THE MINISTER OF STATE IN THE
MINISTRY OF ENERGY (SHRI VIK-
RAM MAHAJAN): (a) and (b). Com-
plaints have been received regarding execu-
tions administration and general matters
relating to the management of NEEPCO.
A team of officers is looking” into these
complaints. The report is awaited,
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